-~

_‘N THE CENTRAL ADMINISTRATIVE TRIBUWNAL HYDERABAD BEECH:HYDERABAD
I

OA.ND. 549/1997

Betusgen: ' Dated. 2-2-18999
Sudbarghan Sing .o s 221999,
And

1. The Secretaiy '
finistry of Home Affairs,New delhi.
2, The Secretary,Department of Parsonnsl
and Training,New delhi.
3. The Contrcller General of Accounts,
Loknayak Bhavan,Nau dalhi. «+Respondents

Counsel for thoApplicant :..K.Venkateswara Rzo

Counsel for the Respeondent +sesB.Narasimha Sarma

CORAM:
THE HOW'BLE MR. R. RANGARADJAN : MEMSER (ADMN)
THE HON'BLE MR.B.S5.JAT1 PARAMESHWAR :MEMBER (JUDL)
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THE TRIBUNAL MADE THE FOLLOWING ORDER:

‘Mr.K.Venkatesuara Rao for the epplicant and Mr.B.N.Sharma
for the respondents.

The necessary letters as mentioned in the reply should be filed
and at so the recordd should be produced at the next date of hearing.
List en 8-3-99, the copies of lettars should be given to the otherside.
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Section Ui"‘i’J'.c:Ex‘?l'2"‘“7

1. Tha Secretaty Ministfy of Home Affairs,New delhi.

2, The Secretary,Department of Personned and Training,Nge delhi,
3. The Controller General of Accounts ,Loknayak Bhavan,Newdalhi,

4, One copy te Mr, B.Narasimha Sarma,Sr.CGSC,CAT, Hyderabad.
5. Dnecopy to Mr.K.Venkatasuara R a, Advocate CAT,H derabad,
B. One spare. oY
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